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l •. r the Chainnan of the Committee on Private Members' Bills and Ilesolutiona, haVin~ 
1*n authorised by the Committee, praent on their behalf this their Eightieth Report. 

2. The Committee met on the 9th March, 1966 to consider allotment of time to 
the Ret0lutiona set down in the Lilt of. Bwincss for Friday, the I Ith March, 1966.. 

5. The Members whole resolutions had been included in the List of Buaioess for 
the JJth March, 1966 had been invited to present their vit"M on the resolu$ions before 
:the Committee. Sarvashri Tan Siftlfh, Vishwa Nath Pandey and Naval Prabhakar 
auended the sitting. 

4. The Committee ~d the allocation of time as follows:-

()) Resolution rqpnling hee movement of fooctgrain11 tn the 2 boun. 
counuy. 

(2) Resolution ~np: Seli•uflidency in foodgrain1. 
(5\ RflOlution reprding H4'ber Seconda.rv Education. · 

2 houn. 
2 boon, 
2 houn. (f) Resolution rqa.rding ~cy and Defenf'lf-' of India Act. 

NEW DELHI; 

MtWch 9, 1966. 
Pha~n4 1s.1il7(Soli). 

S. V. KRISHNAMOORTHY RAO. 
Chairman 
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